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RE. AUCTION OF FARMER’'S GOLD
BY NATI/ONALISED BANKS

THE DEPUTY CHAIRMAN: As it
ig almost 1-30 now, 1 take the sense
of the House. We have tg clear five
Budgets and send them to Lok Sabha
so that money could be given (o
the States. I appeal to the House to
dispense with the lunch houy and
continue our work.

I am thankfu] to the Members for
their indulgence in not having the
lunch hour, but they can have their
lunch if they like.

DR. YELAMANCHILI SIVAJl
(Andhra Pradesh): Madam, on the
17th of this month, I raised a matter
relating to the auctioning of gold by
the nationalised banks pledged with
them by poor farmers. Madam, you
were good enough from the  Chair,
and you directed the Minister for
Agriculture to convey the sentiments
of this House to the Finance Minister
to see that the auctiong are . not
taken up in Andhra Pradesh as far
as the farmers are concerned. But to
my distnay, day in and day out, the
nationalised benks are coming out
with advertisements with huge state.
ments stating that even for a paltry
sum of Rs. 150 ‘mangalsutram’ and
other things, weighing only three or
two grams, that are pledged are
being auctioned everyday. Madam,
the Finance Ministep i sitting here.
He can take note of it, and he can
direct the nationalised banks that
auctions should not take place ag far
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as the farmers are concerned who
have pledged their gold with the
nationalised banks, And the same

Andhra Bank has lost more than Rs.
1700 crores through the Fairgrowth,
and the Andhra Bank could mot col-
lect even a single rupee. And the
Managers of the Andhraz Bank are
fighting among themselves to grab the
post of ED but at the same time,
they have not bothered to stop the
auctions ag far as the farmers are
“concerned. I would appeal to you,
Madam, to direct the Minister to see
that your direction reaches the
ground level and the Bank branches
suspend ihe auction of the jewsllery
which is pledged with them,

THE DEPUTY CHAIRMAN. Mr,
Minister, this matter was raised in
this House about the farmers’ gold
being auctioned, as the Member ref_
erred to it. And the Minister for
Agriculture was also present here.
It is for paltry sums that the gold
which is being given to the bank as
a bond is being auctioned if they are
not able to repay. Now, 1 would like
you to look intg the matter, If is nota
huge amount. It is a small money ot
smal] farmers, and you must take
of them,

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI M. V. CHANDRASHEKHAR
MURTHY): Madam, I am not hol-
ding that Banking Department. 1
will convey it to my ecolleague, Dr.
Abrar Ahmed.

THE DEPUTY CHAIRMAN:
Please do that.

RE. HIJACKING OF AIRCRAFTS

SHRy V. NARAYANASAMY (Pon.
dicherry): Madam, yesterday  Shri
Jaipal Reddy and myself have raised
the issue of hijacking of an aircraft
which, wag bound for Madras on Sat-
vrday. Madam_you gave your ruling
that the Government is going to
come with g statement on thigs mat.
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ter. Madam, ] suspect an internatio.
nal conspiracy in this hijacking Now,
it has become a routine affair. A
Delhi.bound aircraft from Patna was
alsg hijacked some three or four
months back. Madam, I wanted a
clear: statement from the Govern.
ment. Yesterday, we expected that
statement from the Government,
Therefore I would like to know from
the Government whether they are
going to make a statement on that

and whether they are going  to
discuss that issug or not. ‘
THE DEPUTY CHAIRMAN: I

would talk to the Ministey for Parlia.
mentary Affairs. T think the Govern.
ment is ready with the statement.
We should find time for the Minister
to come and make that statement.
Now, I would take up the Budget...

SHRI MENTAY PADMANABHAM:
(Andhra Pradesh). Madam, what
about the Railway Minister?

THE DEPUTY CHAIRMAN: I had
a talk with the Railway Minister
also. Hg says that he is coming here
tomorrow tg reply to the discussion
on the Railway Budget. At that time,
he will speak on that also, On that
also, I give you an assurance.

SHRI MENTAY PADMANA.
BHAM.: Tomorrow is the last day

THE DEPUTY CHAIRMAN. It will
be before the House is adjourned.
Tomorrow he ig coming here to
reply. 1 will talk about that hijack-
ing also. I had a talk with. the Rail.
way Minister also. And he agreed.
He says that he will come and speak.
But because of paucity of time, we
had this difficulty.

Now, we will take up the other
business.
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